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qEF TREgH i ST A

7% fReet, 7 seRqar, 2025

FT.3T. 4566(37).—Fr= 1T TLHRT, T AT ATAHTT 1956 (1956 F1 48) (& =o® zae
THT ITH ATTHAH gl AT &) il 1T 3F o0l IT-eTT (1) FIT T&T LRI T TN FLd g, Tg TATET
BT ST o TTq o Jgery 1157 % 07 forer & NH60 & . #T. 12.19 7 . #1.42 (Rfteae o s of
& TS FR Q) TF 6 g-@Ue & FHH (FEE/IeE qeey digd 2-A9/4-9 F AAMET M),
LA, VAT ST TATAT & AT TSI & [o10 ag 7 TTera g et diera auie |= sqg=T § =ar
AT, UHT S T SIS e 6 7O ST 1 =0 Feal & |

Fre AT AT, ST 3% G # Baas g, I sAfaf=am &t amr 37 6t IT-am7 (1) F e qarh
AT % o0 UHT i % ITANT 92 A9 § 7 ATSGAAT 6 T 0l a0 F SHA & 6 Ha< A= [
AT T T T |

UHT ST ST TeqH TTeaTT, AT [l weided QU &l foffad &9 H T&qa hl STt e
ITH IEF e fswtda B STuar sfie warw wrfdeRTy, smutreat i s=ewa = ¥ a7 ey Afew
LAY GIXT T ST T SAGHL T AT THT IR il AT 6 TATG AT THT AT ST HL 6 TATq, IS
FTe I, IS8 qeam T Araea a9, el g AT a7 Al T STETd HY T T SAAGTd Hi7
AT |

6725 GI/2025 (1)
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I AT T AT 3T T IT-TT (2) F el Teqq Iierarrer gT ohar m #irs ot sraer
Taw g |

T ATTLAAT F SAqq A AT qH F @i T A AN FeqH NIRRT 6 I FHraad |
ITASH g AT 3T (gaag ARRIT T ALrerr fhar S ahar 2 |

AL

AT 7757 % o7 forer & NH60 % .1, 12.19 & f.#1.42 (R Reae woraer siifem o1 f&w amee v
01 3 oI 7SI T ST AT [ §aT Tad ST 391 Aigd G 1 "ierd faaeo

TS T AT AGAY S &7 AT o

%ﬁ? I H&AT g F TR || G s Sk ER T IR FT AT

NS (FAT ThTE) FRT)

1 2 3 4 5 6

AT T ATH: @€
T FT AT AT G
1 136 IREI it 22 (7 Hfiew) 0.0022
2 137 foft it 127 (7 wfiev) 0.0127
3 139 IBEL O IET Ry 1350 (a7 Hie%) 0.135
4 140 IREI it 19 (a7 Hra) 0.0019
i T ATH: FoaAt
5 130 fasft LOIET s 439 (3 H1ew) 0.0439
6 132 fasft it 296 (7 Hraw) 0.0296
7 133 fasfy LOIETE S 909 (i H1ax) 0.0909
8 134 fasft it 171 (7 fiev) 0.0171
9 136 fasft it 493 (= H1ew) 0.0493
10 137 IBEL Tt 534 (337 Htax) 0.0534
11 143 IREl it 2990 (i #fiev) 0.299
12 144 IGEl LDIET KN 791 (T Hiex) 0.0791
13 150 IBEL O IET Y 1285 (T Hie¥) 0.1285
14 151 fasft it 1528 (7 HYaw) 0.1528
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15 153 IBEL O IET Y 176 (T H127) 0.0176
16 154 fasft TifiFeaT 220 (7 Hrew) 0.022
17 155 fasfy et 440 (77 Hi=v) 0.044
18 156 IBEL O ETS Y 428 (T H127) 0.0428
19 161 fasft T 1121 (7 Hra) 0.1121
20 162 fasfy et 1082 (7 #1ew) 0.1082
21 163 IBEL IO IET Y 452 (T3 H127) 0.0452
22 164 IGEil LDIETEY 743 (T Hiex) 0.0743
23 167 BELl LOIETE S 931 (7 H1ew) 0.0931
24 168 st LOTETa S 561 (T H1aw) 0.0561
25 170 foft it 1476 (a7 Htax) 0.1476
26 171 st LOIETE S 3166 (a7 Hiev) 0.3166
27 178 st LOTETa S 14012 (a7 Hi=v) 1.4012
28 2 fasf LOIETE S 179 (3 =) 0.0179
29 3 IGEl ey 200 (3 #Tew) 0.02
30 4 fasft it 617 (3 Hrew) 0.0617
31 52 IGEil LDIET K 2110 (3 Hiex) 0.211
32 6 fasft LOIET s 312 (37 Hiew) 0.0312
33 674 i LOTETS S 1465 (7 1) 0.1465
34 675 IBEL Tt 1634 (a1 Hie%) 0.1634
35 679 i LOIETE S 4239 (7 H1ev) 0.4239
36 680 IREl it 2056 (T wie7) 0.2056
37 681 IBEL O IET Y 18 (T Hiev) 0.0018
38 682 IREl LOIET 364 (7 Hiew) 0.0364
39 683 fasft it 428 (T H#1e7) 0.0428
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40 684 O IET Y 358 (a7 Htax) 0.0358
41 685 LD ET K 15 (a7 Hi29) 0.0015
42 686 et 497 (77 Hi=v) 0.0497
43 692 O ETS Y 288 (a1 iew) 0.0288
44 7 LG K 170 (337 H2w) 0.017
45 707 et 1630 (7 1) 0.163
46 Indrayani River SIRRUIETE kS 7166 (T i) 0.7166
47 Road At TifiEeae 347 (7 1) 0.0347
UEEIKICHECE]

48 101 LOTETa S 2135 (a7 Hiev) 0.2135
49 113 it 717 (A7 Hiex) 0.0717
50 118 LOIETE S 4787 (a3 Hrev) 0.4787
51 119 LOTETa S 926 (T H1aw) 0.0926
52 47 LOIETE S 6 (3 wfiev) 0.0006
53 48 LOIETE 8 1007 (7 #1ex) 0.1007
54 93 LOTETS S 1674 (7 #1ex) 0.1674
T T ATH: ATNHRETST

55 189 LOIET s 327 (3 Hiew) 0.0327
56 192 Tt 204 (7 Hraw) 0.0204
57 193 LOIETE S 1202 (7 Htaw) 0.1202
58 210 LOIET s 627 (3 Hrex) 0.0627
59 211 LDIET KN 785 (T #Hiex) 0.0785
60 212 O IET Y 1333 (3 Hiew) 0.1333
61 213 LDIETS 1455 (37 Hie) 0.1455
62 214 it 560 (37 Hrew) 0.056
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63 222 O IET Y 480 (T H1=7) 0.048
64 223 WY 146 (337 H12w) 0.0146
65 224 LOIET K 145 (337 H12w) 0.0145
66 225 O ETS Y 718 (347 Hax) 0.0718
67 226 T 1084 (7 1) 0.1084
68 253 LOIETEY 22 (3 #iex) 0.0022
69 255 IO IET Y 277 (a1 iew) 0.0277
70 256 et 448 (77 Hi=v) 0.0448
71 257 LE T R 229 (7 wfiev) 0.0229
72 259 it 201 (7 Hrew) 0.0201
i FT AT ASAHATST

73 400 LEIET s 471 (F H1ew) 0.0471
74 435 it 224 (7 Hraw) 0.0224
75 441 LOIETE S 830 (i 1) 0.083
76 443 LOIET s 174 (77 iev) 0.0174
77 451 it 28 (7 #iew) 0.0028
78 452 LOIETE S 61 (a7 H1ev) 0.0061
79 455 LOIET s 584 (7 Hraw) 0.0584
80 456 Tt 3960 (= #iev) 0.396
81 457 Tt 2685 (Tt i) 0.2685
82 459 LOIET s 176 (7t wfiev) 0.0176
83 463 it 508 (3 Hrew) 0.0508
ATTE T ATH: HATTAC

84 18 LOIET 148 (7 wfiev) 0.0148
85 19 it 156 (7 *fiev) 0.0156
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86 21 IBEL O IET Y 121 (a7 H127) 0.0121
87 22 EEl WY 91 (3T HTex) 0.0091
88 23 fasfy et 62 (3 Hiev) 0.0062
89 24 IBEL O ETS Y 73 (a1 Hiew) 0.0073
90 25 IEEl LLDIET K 4 (a7 Hi2) 0.0004
91 26 fasfy et 176 (a7 Hiev) 0.0176
92 316 IBEL IO IET Y 44 (T i) 0.0044
93 317 fasfy et 209 (7 wiev) 0.0209
94 319 BELl LOIETE S 39 (a7 Hiew) 0.0039
95 320 st LOTETa S 233 (7 =) 0.0233
96 321 BELl LOIETE S 268 (7 wfiev) 0.0268
97 322 IBEL Tt 460 (T H127) 0.046
08 323 st LOTETa S 135 (a0 Hiev) 0.0135
99 323 fasf LOIETE S 135 (a7t Hiev) 0.0135
100 Road TR At wifiweae 43 (7 i) 0.0043
AT T ATH: FATHRT

101 2485 IBEL Tt 669 (3T iex) 0.0669
102 2486 i LOIETE S 661 (T #H1ax) 0.0661
103 2487 i LOTETS S 2136 (a7 Hiev) 0.2136
104 2488 faoft LE T R 1167 (a1 Htax) 0.1167
105 2489 i LOIETE S 819 (T #1ax) 0.0819
106 2490 i SIRRW kTS 1272 (7 HYaw) 0.1272
107 493 IBEL O IET Y 19 (T fiew) 0.0019
108 494 i At Tt 66 (a7 Hiev) 0.0066
109 495 fasft Al Tfreheae 89 (T #fiev) 0.0089




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 7

110 496 IBEL O IET Y 501 (37 Htax) 0.0501
111 497 IEEl LD ET K 333 (T #Hiex) 0.0333
112 498 IGEil LOIET K 418 (331 H12w) 0.0418
113 499 IBEL SIRRUIETE kS 430 (T H127) 0.043
114 500 EEl T Wi 250 (a7 Hiew) 0.025
115 501 fasfy At TifiEeae 324 (T 1) 0.0324
116 502 IBEL IO IET Y 2547 (T i) 0.2547

Total 10.5149

[T, &. NH-12014/9/2013-MAH-P-6/3A]
o e, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 7th October, 2025

S.0. 4566(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act,1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH60 in the
stretch of land from Km. 12.19 to Km. 42 (District Collector Office A wing Ground Floor Pune) in the district of
PUNE in the state of MAHARASHTRA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Deputy Collector Pune in writing
and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such

further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be

final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH60 in the stretch of land from Km.
12.19 to Km. 42 (District Collector Office A wing Ground Floor Pune) in the district of PUNE in the state of
MAHARASHTRA
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[State: MAHARASHTRA

|[District: PUNE

SI. No. Survey/Plot Number Type of Land Nature of Land Area Area
(in Local Unit) (in Hectares)

Lt | 2 | 3 L 4 | 5 | 6 |
[Taluk: KHED |
|Village: Waki Khurd |
|1 ”136 ||Private ”Agriculture || 22 (Square Meter)” 0.0022|
|2 ”137 ||Private ”Agriculture || 127 (Square Meter)” 0.0127|
B |[139 |[Private |[Agriculture || 1350 (Square Meter)|| 0.135|
4 |[140 |[Private |[Agriculture | 19 (Square Meter)|| 0.0019|
|Village: Kuruli |
5 |[130 |[Private ||Agriculture [ 439 (Square Meter)| 0.0439)|
l6 |[132 |[Private ||Agriculture [ 296 (Square Meter)|| 0.0296|
|7 ||133 ||Private ||Agriculture || 909 (Square Meter)” 0.0909|
8 |[134 |[Private |[Agriculture || 171 (Square Meter)|| 0.0171|
|9 ”136 ||Private ||Agriculture || 493 (Square Meter)” 0.0493|
|10 ”137 ||Private ||Agriculture || 534 (Square Meter)” 0.0534|
[11 |[143 |[Private |[Agriculture || 2990 (Square Meter)|| 0.299)|
[12 |[144 |[Private ||Agriculture | 791 (Square Meter)|| 0.0791|
[13 |[150 |[Private ||Agriculture || 1285 (Square Meter)|| 0.1285)
[14 [[151 |[Private ||Agriculture || 1528 (Square Meter)|| 0.1528)|
|15 ||153 ||Private ||Agriculture || 176 (Square Meter)” 0.0176|
[16 |[154 |[Private ||Agriculture | 220 (Square Meter)|| 0.022|
|17 ”155 ||Private ||Agriculture || 440 (Square Meter)” 0.044|
|18 ”156 ||Private ||Agriculture || 428 (Square Meter)” 0.0428|
[19 |[161 |[Private |[Agriculture || 1121 (Square Meter)|| 0.1121]
20 |[162 |[Private ||Agriculture || 1082 (Square Meter)|| 0.1082|
[21 |[163 |[Private ||Agriculture || 452 (Square Meter)|| 0.0452|
[22 |[164 |[Private ||Agriculture || 743 (Square Meter)|| 0.0743)|
|23 ||167 ||Private ||Agricu1ture || 931 (Square Meter)” 0.0931|
|24 ”168 ||Private ||Agricu1ture || 561 (Square Meter)” 0.0561|
|25 ” 170 ||Private ||Agricu1ture || 1476 (Square Meter)” 0. 1476|
|26 ” 171 ||Private ||Agricu1ture || 3166 (Square Meter)” 0.31 66|
[27 |[178 |[Private |[Agriculture || 14012 (Square Meter)|| 1.4012)
28 |2 |[Private ||Agriculture | 179 (Square Meter)|| 0.0179|
[29 13 |[Private ||Agriculture || 200 (Square Meter)|| 0.02|
|3O ||4 ||Private ||Agricu1ture || 617 (Square Meter)” 0.0617|
|31 ”52 ||Private ||Agricu1ture || 2110 (Square Meter)” 0.21 1|
|32 ”6 ||Private ||Agricu1ture || 312 (Square Meter)” 0.03 12|
|33 ”674 ||Private ||Agricu1ture || 1465 (Square Meter)” 0.1465|
|34 ”675 ||Private ”Agriculture ” 1634 (Square Meter)” 0. 1634|
|35 “679 ||Private ”Agriculture || 4239 (Square Meter)” 0.4239|
|36 “680 ||Private ”Agriculture || 2056 (Square Meter)” 0.2056|
|37 “68 1 | |Private ”Agriculture || 18 (Square Meter)| | 0.001 8|
[38 ||682 |[Private |[Agriculture [ 364 (Square Meter)|| 0.0364|
[39 |[683 |[Private |[Agriculture [ 428 (Square Meter)|| 0.0423)
|4O ”684 ||Private ”Agriculture ” 358 (Square Meter)” 0.0358|
|41 ”685 ||Private ”Agriculture ” 15 (Square Meter)” 0.0015|




[T &% 3(ii)]

HILT T TSIA . AHTYTL

42 |l686 |[Private |[Agriculture | 497 (Square Meter)|| 0.0497|
43 |l692 |[Private ||Agriculture [ 288 (Square Meter)|| 0.0288)|
|44 7 ||Private ||Agriculture | 170 (Square Meter)|| 0.017]
|45 ”707 ||Private ||Agriculture || 1630 (Square Meter)” 0.163|
|46 ”Indrayani River ||Government ||N0n Agriculture || 7166 (Square Meter)” 0.7166|
|47 ”Road ||Government ||N0n Agriculture || 347 (Square Meter)” 0.0347|
|Village: Chimbali |
|48 [[101 |[Private ||Agriculture [ 2135 (Square Meter)|| 0.2135)|
|49 [[113 |[Private ||Agriculture [ 717 (Square Meter)| 0.0717|
50 [[118 |[Private ||Agriculture || 4787 (Square Meter)|| 0.4787|
51 119 ||Private ||Agriculture || 926 (Square Meter)|| 0.0926|
[52 |[47 |[Private |[Agriculture [ 6 (Square Meter)|| 0.0006|
53 |[48 |[Private |[Agriculture | 1007 (Square Meter)|| 0.1007|
[54 |l93 |[Private |[Agriculture || 1674 (Square Meter)|| 0.1674|
|Village: Nanekarwadi |
55 |[189 |[Private ||Agriculture || 327 (Square Meter)|| 0.0327|
[56 |[192 |[Private ||Agriculture || 204 (Square Meter)|| 0.0204|
57 |[193 |[Private ||Agriculture || 1202 (Square Meter)|| 0.1202|
|58 ||210 ||Private ||Agriculture || 627 (Square Meter)” 0.0627|
|59 ”211 ||Private ||Agriculture || 785 (Square Meter)” 0.0785|
|6O ”212 ||Private ||Agriculture || 1333 (Square Meter)” 0.1333|
61 |[213 |[Private |[Agriculture || 1455 (Square Meter)|| 0.1455)
62 |[214 |[Private |[Agriculture | 560 (Square Meter)|| 0.056|
63 |[222 |[Private ||Agriculture || 480 (Square Meter)|| 0.048|
64 |[223 |[Private ||Agriculture | 146 (Square Meter)|| 0.0146|
65 |[224 |[Private ||Agriculture | 145 (Square Meter)|| 0.0145|
|66 ||225 ||Private ||Agriculture || 718 (Square Meter)” 0.0718|
67 |[226 |[Private |[Agriculture || 1084 (Square Meter)|| 0.1084|
|68 ”253 ||Private ||Agricu1ture || 22 (Square Meter)” 0.0022|
|69 ”255 ||Private ||Agricu1ture || 277 (Square Meter)” 0.0277|
[70 |[256 |[Private |[Agriculture || 448 (Square Meter)|| 0.04438)|
71 |[257 |[Private ||Agriculture || 229 (Square Meter)|| 0.0229|
[72 |[259 |[Private ||Agriculture || 201 (Square Meter)|| 0.0201]
|Village: Medankarwadi |
|73 ||400 ||Private ||Agricu1ture || 471 (Square Meter)” 0.0471|
|74 ”435 ||Private ||Agricu1ture || 224 (Square Meter)” 0.0224|
|75 ”441 ||Private ||Agricu1ture || 830 (Square Meter)” 0.083|
[76 |[443 |[Private |[Agriculture | 174 (Square Meter)|| 0.0174|
[77 |l451 |[Private ||Agriculture | 28 (Square Meter)|| 0.0023)|
|78 “452 ||Private ”Agriculture || 61 (Square Meter)” 0.0061|
|79 “455 ||Private ”Agriculture || 584 (Square Meter)” 0.05 84|
80 |l456 |[Private |[Agriculture [ 3960 (Square Meter)|| 0.396)
|81 ”457 ||Private ”Agriculture ” 2685 (Square Meter)” O.2685|
|82 ”459 ||Private ”Agriculture ” 176 (Square Meter)” 0.0176|
|83 ”463 ||Private ”Agriculture ” 508 (Square Meter)” 0.0508|
|Village: Santoshnagar |
|84 “18 ||Private ”Agriculture || 148 (Square Meter)” 0.0148|
|85 “ 19 | |Private ”Agriculture || 156 (Square Meter)| | 0.01 56|
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(86 |21 |[Private |[Agriculture | 121 (Square Meter)|| 0.0121]
(87 [[22 |[Private ||Agriculture | 91 (Square Meter)|| 0.0091|
ER |23 ||Private ||Agriculture | 62 (Square Meter)|| 0.0062|
89 |[24 |[Private ||Agriculture I 73 (Square Meter)|| 0.0073]
[90 |l25 |[Private ||Agriculture I 4 (Square Meter))| 0.0004|
91 |l26 |[Private ||Agriculture I 176 (Square Meter)|| 0.0176]
[92 316 |[Private |[Agriculture | 44 (Square Meter)|| 0.0044|
93 |[317 |[Private ||Agriculture [ 209 (Square Meter)| 0.0209|
94 1319 |[Private ||Agriculture | 39 (Square Meter)|| 0.0039)|
95 [[320 |[Private ||Agriculture [ 233 (Square Meter)|| 0.0233)
96 321 ||Private ||Agriculture || 268 (Square Meter)|| 0.0268)|
97 |[322 |[Private ||Agriculture | 460 (Square Meter)| 0.046|
|98 ”323 ||Private ||Agriculture || 135 (Square Meter)” 0.0135|
|99 ”323 ||Private ||Agriculture || 135 (Square Meter)” 0.0135|
|100 ”Road ||Government ||N0n Agriculture || 43 (Square Meter)” 0.0043|
|Village: Chakan |
[101 |[2485 |[Private ||Agriculture || 669 (Square Meter)|| 0.0669|
[102 |[2486 |[Private ||Agriculture || 661 (Square Meter)|| 0.0661|
|103 ||2487 ||Private ||Agriculture || 2136 (Square Meter)” 0.2136|
[104 |[2488 |[Private |[Agriculture | 1167 (Square Meter)|| 0.1167|
|105 ”2489 ||Private ||Agriculture || 819 (Square Meter)” 0.0819|
[106 |[2490 |[Private |[Non Agriculture || 1272 (Square Meter)|| 0.1272|
[107 |[493 |[Private |[Agriculture | 19 (Square Meter)|| 0.0019|
[108 |[494 |[Private |[Non Agriculture || 66 (Square Meter)|| 0.0066|
[109 |[495 |[Private |[Non Agriculture || 89 (Square Meter)|| 0.0089)|
[110 |[496 |[Private ||Agriculture || 501 (Square Meter)|| 0.0501|
|1 11 ||497 ||Private ||Agriculture || 333 (Square Meter)” 0.0333|
|1 12 ”498 ||Private ||Agricu1ture || 418 (Square Meter)” 0.0418|
|1 13 ”499 ||Private ||N0n Agriculture || 430 (Square Meter)” 0.043|
|1 14 ”500 ||Private ||N0n Agriculture || 250 (Square Meter)” 0.025|
[115 |[501 |[Private |[Non Agriculture || 324 (Square Meter)|| 0.0324|
[116 |[502 |[Private ||Agriculture || 2547 (Square Meter)|| 0.2547|
| Total|| 10.5149)|

[F. No. NH-12014/9/2013-MAH-P-6/3A]
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